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C.P.(IB) No. 202/KB/2018

Present: Hon'ble Member, Shri M.B. Gosavi (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 18™ SEPTEMBER, 2018, 10:30 A.M

Name of the Company

Sanjay Stores-Vs- Cookme (Spices) Pvt.Ltd.
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111. 18-09-2018 - CP(IB) No. 202/KB/2018 -Sanjay Stores Vs.
Cookme(spices) Pvt. Ltd.

ORDER

The Ld. Counsel for the Operational Creditor appeared. No one appeared
for the Corporate Debtor.

Heard. Reserved for orders.
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(MADAN B GOSAVI)
MEMBER(JUDICIAL)




